AL

CENTRAL ADMINISTRATIVE TRIBUNAL
PRINCIPAL BENCH, VEW DELHI.

Hon'ble 3h. 5.R. Adige, Vice-Chairman(A)
le Dr. A. Vedavalli, Member(J)

1.  Sih. Hukum Singh.
3/0 5h. Wathoo Singh,
R/0 Agwanpur,
Moradabad.
Z. Sh, Sharii Anmed,
S/0 late Sh. Baboo,
Vill. Bh atawali,
Distt. Moradabad. ce e Applicants

(through Sh. Surinder Singh, Advocate)
I Versus
I, Union of India through
the Chairman,

Ralilway Board,
Rai1i Bhawan,

New Deihi.

z. The G neral Manager,
Hgrs, Office, N. Rallway,
Baroda House,

o New Delhi, ‘
3. The Divi. Railway M
Northern Railway,

Moradabad, e Hespondents

(through Sh., D.5. Jagotra, Advocate)

>y

Apbplicants counsel seeks permission to

. . )
withdraw the OA with liberty to agitate they asbocasds
_case afresh if any grievance stili survives.
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00 1s dismissed as withdrawn, with llucxtV}Wﬁn&d

ADr., A. Vedavalli) {(S.R. Adigc)
(J7 ' ice-Chairman{A)
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